Title: Regarding sending the deadbody of an armyman to his native place from Rajouri in Jammu and Kashmir who
died in harness.

SHRI K. YERRANNAIDU (SRIKAKULAM): Sir, one Shri K. Raghav Reddy died while he was on duty for the nation
at Rajouri. It has been two days since his dead body has not reached his native place. His relatives are waiting for
the body to arrive. | have told the hon. Minister of State for Defence too, but no action has been taken so far. |

would, therefore, request you to direct the Government to send the body to his native place where his relatives are
waiting for it...(Interruptions)

it ISlieTe GO @ ey HeIed, #9 Fa o ek @t off {6 o uew ¥ WP gRI U FI aYell & HRUT fHEE 7 ATH-TAT FN ol B

Tga TR AWer B ... (eur) WeR fAage Hff w7 &) ot 1 agelt @ @ &1 &€ (araum) A 9ga TR 81 e wee 7 fsraaret
foret # o fpaml 7 Gegpd! 9 2 WR 39 W & 2| &€ (=aum)

SHRI K. YERRANNAIDU : Sir, the Government of Andhra Pradesh is taking all care to see what necessary steps
should be taken...(Interruptions)

MR. SPEAKER: We are on one issue, let it be disposed of first.

...(Interruptions)
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'Zero Hour' notice. According to the Rules, | am permitted to do it. After his issue is over, | will permit that too.

...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, this morning when we raised the issue ...(Interruptions) Sir, in
spite of your repeated attempts to give the floor to me, they are obstructing. ...(Interruptions)

MR. SPEAKER: Now, you can go ahead with your submission.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, this morning when we raised ...(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, this morning everyone in the capital and in the country was
taken into surprise after having ...(Interruptions)

SHRI SOMNATH CHATTERUJEE : Sir, the Ruling Party Members are repeatedly defying your request. Many hon.
Cabinet Ministers are here. They are responsible Ministers. We appreciate their performance. But, please ask them
to see that the House functions without interruption from the Ruling Party Members.

Sir, Sadhu ji, for the last half an hour, is shouting. What sort of Sadhu ji he is. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : The Ruling Party Members are all shouting and interrupting me.
...(Interruptions)
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